
\222IT E M NO.1 1 3 ( M M)              COUR T NO.8                     S EC T I O N XVI I

            S UP R E M E COUR T OF I N D I A
                   R ECO R D OF P R OC E E D I N G S

                   CIVI L A P P E A L NO(s). 2 6 8 1 OF 2 0 0 6

M/S MAH YCO MON S A N T O BIO T E C H- INDI A LT D.             Appellant (s)
               VE R S U S
TH E STA T E OF A.P & ORS                         Respondent(s)
(With appln(s) for modification and intervention)

WI T H W. P(C) NO.          3 0 6 of 2 0 0 6
(With appln.(s) for         ex-parte stay and implead ment as party respondent)
W. P(C) NO. 3 3 9 of        200 6
(With appln.(s) for         ex-parte stay and implead ment as party respondent and with
office report)
W. P(C) NO. 3 5 1 of        200 6
(With appln.(s) for         ex-parte stay and implead ment as party respondent and with
office report)

Date: 0 1 / 0 4 / 2 0 0 8   This Appeal was called on for hearing today.

CORA M : HON’B L E MR. JUS T I C E TA RUN CHAT T E R J E E
    HON’B L E MR. JUS T I C E HAR J I T SIN G H B E D I

For Appellant(s)               Mr. Subra moniu m P r a s a d,Adv.

For Respondent(s)           Mr. R. Venk atr a m a n i, Sr. Adv.
                              M/s. V.G. P r aga s a m , S. Joseph Aristotle &
                              Mr. P r abu Ra m a s u br a m a n i a n, Advs.

                            Mr. Sanjay R. Hegde, Adv.
                            Mr. Rajesh P r a s a d Singh,Adv.
                  Mrs. D. Bha r athi Reddy,Adv.
                  Mr. A.V. Ranga m,Adv.
                  Mr. D.N. Goburdhan,Adv.
                  Mrs.R evathy Raghavan,Adv.
                  Mr. Abhishek Chaudhary,Adv.
                             Mr.Anil Ku m a r Tandale, Adv.
                             Mr. R.N. Keshwa ni,Adv.
                             Mr. S. P r a b u Ra m a s u br a m a n i a n , Adv.
                  Mrs. Asha G.Nair, Adv.
                             Ms. Abha R. Shar m a , Adv.

         UPON hearing counsel the Court made the following
                    OR D E R
                        List after 2 1   st
                                              April, 2 0 0 8 .
(A.D. Shar m a)   (Phoolan Wati Arora)
 Court Master         Court Master


